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O R D E R 

(Through Virtual Mode) 

 

22.02.2021:   Mr. D. V. K. Phanindra, Advocate representing the Appellant 

submits that in view of the subsequent developments this appeal does not survive 

for consideration and he has instructions to withdraw the same.  The appeal is 

accordingly dismissed as withdrawn.   

 
[Justice Bansi Lal Bhat] 

 Acting Chairperson 

 
 

[Justice Venugopal M.] 
 Member (Judicial) 

am/gc 

  


